
RAJASTHAN HIGH COURT, ]ODHPUR

ORDER
No.Estt. (RJS) / 661 2019 Date: 13.0E,2019

I
Shri Hanuman Prasad an officer in the District Judge Cadre, presently posted

as ludge, Printing & Stationary Embezzlement Cases Court, JaipLlr Dtstrict, -laipur, who

has been appornted/posted as Judge,. Family Court No.2, latpur vide State Government

Order No.F,19(1)Nyay/2014 dated 13.08.2019, rs hereby relreved ro join his new

assrgnment.

II
Shri Madan Gopal Vyas, an Offrcer rn District Judge Cadre, presently posted as

Drstrict & Sessions ludge, laipur Distflct, larpur ls hereby appornted/posted as ludge.

Printing & Stationary Embezziement cases Court, laipur District, laipur in addition to

hrs o\an duties till further orders.

NOTE:-
L

2

He shdll d spose off minimum 4090 addrtonal work .s per
cl.cuiar of standard of work,
The cases in whrch there are drrection of hrqher Court for
tme bound dlsposal of case shal be declded on pnority

No. Estt,82(v)1/2OLg I 7 564

gY ORDER,

REGISTRAR GENERAL

Date : 13,O8.2019

Copy forwarded to the folowing for informatron and necessary actron:-
1.The Reqrstrar-Cum-Prlncipal Secrefary to Hon'ble the Chref Justice, Raiasthan High Court,

.lodhpur/ Bench, larpur.
2.The Secretary lo the Law lvl nrsler, Government of Ralasthan, laipur.
3.P.S. to All Hon'ble Judges at Jodhpur.
4.The Pnncipal Secretary to the Government, Law Department-Cum-Legal Remembrance,

Rajasthan, Jaipur.
5.The Secretary to the Government of Raj, Departmenl of General Administrahon (Gr.2), laipur.
6.The Secretary, Lokayukta, Sachivalaya, laiptir.
7.The AccoLrntant General, Rajasthan, larpur.
8.The Resrstrar General/Reqrstrar(Vrs.)/(Admn.)/(Rules)/(class.)/(Exam.)/osD(F&l)/(ludicial)

RajasLhan High Co!rt, lodhpur and Regrstrar hq. At Delhi.
9.The Registrar (Admn.), Rajasthan High Court Bench, larpur wrth the reqlest to drstnbute the

copEs of this order to all the Hon ble ludges srttinq at larpur through P.S., Member Secretary,
Rajasthan Stale Legal Servrces Authoflty and all the ludicial office6 posted rn the Registry at
laipur Bench, Jaipur.

10.All Deputy Registrars, Rajasthan High Court,lodhpur/ Bench, Jaipur.
ll.Concerned Drstrict & Sessrons ludges wrth the requesL to serve/circulale the copy of this order

to fhe concerned Courts/Omcers/Treasury Off cer as per directron rssued v de this offrce letter
No 17022 dated 08.10.2015 along with copy of Govl. order.F.19(1)Nyay/2o14 dr. 13.08.19
only to the concerned officers.

12.The Drrector, Rajasthan State ludicial Academy, lodhpur.
13.A.O.1., Classiflcation Section (Website)/ Rajasthan High Court, lodhpur/Bench, laipur.

Con[./Accounts/General/
Sub.Co!rtlstat stlcs/Computer Cell

RIS Leave/Jr.Actt./Burlding Cel
,2\a,st^-,

REGTSTRAR GENERAL


